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yn ffi oi "ffi##H,6,h Floor, Block_3,
CGO Complex, Lodhi Road,

.r$ k 6rr"w Delhi- 110003
fr "nlm / Dated: 24th August 2022

as follows:

3,11nr,I.rOat 
Ba.laram Dur, M.rGffi .iul;

Binod Kumar Sinha, Member lfechnicafi

l. Shri Dharminder Singh, Member (Judicial)2, Dr. Binod Kumar Sinha, fUemUer fiectnicaty
The Bench sha, attend the matters through video conference.
The constitution of Bench is as per section 4rg (3) of the companies Act, 20 r3.

ffi;;1?firii[ilJ.lJJlon of order of even number dated r 0.10.202r and appricabre from

5. Any inadveftent error may be brought to the attention of the undersigned.
6' This issues with the approvar of Hon'bre president, NCLT. 

,_w
Copy to:- Registrar (In-Charge)

L' P.S' to Hon'bre president, Nationar company Law Tribunar, New Delhi.2' Hon'ble Members, National company Law Tribunar. 
'r-r' 1'Iv" uvtttt'

3. Secretary, National Company Law Tribunal, New Delhi.4' JR/DR/AR of Narionar company Law Tribunar, principar Bench, NewDelhi/I(olkatalMumbailchennai/Ahmedabad/Allahabad/Bengaluru/chandigarh/Guw 
ahati/Hyderabad/Jaipur/ Cuttack/ Koch i/Ama rav ati I Ind ore.5' PS to Director, (Sh' Amar singh Meena) Ministry of corporate Affairs, New Delhi.6. NCLT web site/ Notice Board.

7' The Institute of chartered Accountants of India, ITo, New Derhi.8' 
ftil;:ill:;iffT:"r, Secretaries of rndia, rcSr, House 22, rnstitutional Area, Lodhi Road,

9' The Institute of cost Accountants of India, cMA Bhawan, 3 Institutional Area, Lodhi Road, NewDelhi_l 10003 
v .rJ.rrslrvuqr rlrsd.

10. corporate Law Adviser, r5g, Basant Encrave, param Road, New Derhi_r r0057.11. All Bar Councils.

r. The NCLT New Delhi

ORDER

Benches are hereby reconstituted
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